CENTRAL ELECTRICITY REGULATORY COMMISSION
6th, 7th, & 8th Floor, Tower-B, World Trade Centre,
i . Naurojfi Nagar, New Delhi-110029
Puﬁon No.298/TLI2025 : ¢ & “Dated: 11.4.2025

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5)
OF SECTION 15 OF THE ELECTRICITY ACT, 2003

e

- An appiication under Section 14 of the Electsicity Act, 2003 {the Act)
has been made by POWERGRID Mandsaur Transmission Limited, B-
9, Quiab institutiorat Area, Katwara Sarai, New Delhi-110016 for the
grant of a separate RTM transmission licence for “implementation of 2
n0s. 400 k¥ line bays af Mandsaur S/s for Interconnection of 3x504
PSP of Greenko MPOT IREP P, Lfd.” under the Regulated Tariff
Mechanism (RTM) mode {hereinafer referred o as the Yransmission
scheme/project). scope of the project for which a fransmission




